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Abstract of the Proceedings of the Council of the Governor-General of Indiu
assembled for the purpose of making Laws and Regulations under lhe
provisions of the Act of Parliament 24 and 26 Vic., cap. 67.

The Council met at Simla on Wodnesday, the 9th August 1865.

PrusenT:

His Exbbllenoy the Viceroy and Govornor-Goneral of India, presiding.
His Excellency tho Commander-in-Chicf. .

The IIon’big W. Groy.

The Hon’ble G. N. Taylor.

The Right Hon’ble W. N. Massoy.

The Hon’ble Colonel H. M. Durand, c. n.

The Hon’ble W. Muir.

~ PUNJAB CIVIL APPEALS’ BILL.

The Hon'ble Mz. GREY introduced the Bill to mako temporary provision
for the decision of Civil Appeals in the Distriots within the Licutenant Gover-
norship of the Punjab. In doind so, he remarked that ho saw no necessity for
referring the Bill to a Select Committee for consideration and rcport, but
proposed that it should be taken into consideration at tho next Mceting of

Council.

The Council adjourned.
E. C. BAYLEY,
i Scey. to the Govt. of India,
BiMra,. } Iome Dept,
The 9tk August 1860.
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